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FT.3M. 3151(H). — Fea T LRI, TP TSTHTT AT 1956 (1956 F1 48) (Forer =¥ zo
THTA 36 ATTHAH gl AT g) T &1 3F sl IT-8ITT (1) FTT T&T LhAT T TN FLd g, g THTHT
&1 ST & T o TA0UH0 27 (el {eheravist - agIgais 43¢ & 4L 907 (Km. 0.000 & Km. 23.649
) SI¥ EATAT &g ¥ Tea (Fars - 1.200 Km) (ST $-315i gartershmd, fherrisT) & & s-@ve &
AT (FETFuT/Uee ey Aigd 2-A/4-A &1 91T 1), AT, e i TATAT 6 AT T
& TorT ag i srufera g e |terd auia S sqa=r § QAT 3T 8, THT GiF F7 370 Hid 6 o9
rerT T =TI FAT 2 |

Fre AT =Af<h, ST 3<% G # Baag g, S Afaf=aw &t amr 37 6t IT-amT (1) F el qarh
AT o o0 UHT IH % ITINT 92 A9 § 7 ATSEAAT 6 TH1A 0l G | TH & & Haq< =T
JTTRT T T THT |

U T ST T Tt STaTq (ST §-37sid Tarashl & forfed =7 # yeqa it ot
T ST ITh ATUTT ATARAT Fh ST i ;e yrferrm<r, smafxrrar &1 saterg =9 7 37 BT &faw
T G G ST T STAHT ST 3 UHT SOt i Gars & TET a°7 UHT 37 S F % T4, I
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Fre 2l, IS8 Ter| el aeas a9, el T AT a7 Al &l STTd HY Tl T AT HT

AT |

HTaw g |

AAT

I Aty v g 37 Fr ST-amT (2) F A= werw wrfesr g Ry war #rg oft areer

TH ATHAAT F AT A ATeAT A F TG 3T AT AT AT ATAFRT o6 3 HATAT H
STASY g AT IAHT (gadg ARRAT T HL e 7T ST Jahar g |

feER =T % TR0TH0 27 s=ania eIt - IgTgiSt §Fe % 4L WRT (Km. 0.000 & Km. 23.649 T)
3T gLt fofg 9 $e= (F91s - 1.200 Km) F T (e -seie qerfea, fherrisT) steiq it s
Tt AT AT TIAT AT giga A &7 &ferg faar

T &7 A [AgR

IEEEIGIGAENEU]

EAT Y ER MRS YA AT IER || gRFr S || 5 @ e & FT AR
we (BT <TE) (FFT)
1 2 3 4 5 6

TTLH FT ATH: TR
e T AT TATAYL
1 1623 fasf [EEAREIE] 0.002 (FF247 ) 0.002
2 1624 IGELl IEEAREIES 0.0161 (3% ) 0.0161
3 1625 IGEl IEEILKIE] 0.0101 (BT ) 0.0101
4 1626 fasf [EEAREIE] 0.001 (FF2a7) 0.001
5 1634 fasf [EEAREIE] 0.004 (FFa7) 0.004
6 215 BEL fEreprerefier 0.0363 (FF¥ ) 0.0363
7 247 BEL [EEIREIE] 0.0212 (3F7¥) 0.0212
8 254 IGEl IEEILKIE 0.0182 (3%a7) 0.0182
9 255 fasf freprerefier 0.0052 (zFa¥ ) 0.0052
10 256 BEL fEreprerefier 0.0546 (FF¥ ) 0.0546
11 257 BEL fEreprerefier 0.006 (F#77) 0.006
12 258 [GEll IEEAREIES 0.0607 (%7 ) 0.0607
13 264 [GEll IEEAREIES 0.006 (%7 ) 0.006
14 268 fasf [EEAREIE] 0.0101 (3F7¥) 0.0101
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15 305 [EEARCIE 0.004 (FFaT) 0.004
16 308 [EEARCIE 0.016 (Fa¥) 0.016
17 318 [EEARCIE 0.0303 (2%47 ) 0.0303
18 319 [EEARCIE] 0.0303 (247 ) 0.0303
19 321 [EEARCIE] 0.006 (FIT) 0.006
20 322 freTaefier 0.0161 (3% ) 0.0161
21 323 IEEAREIES 0.0202 (%7 ) 0.0202
22 597 [EEAREIE 0.0161 (¥4 ) 0.0161
23 624 [EEAREIE 0.004 (FAT) 0.004
e &7 ATH: 9T SHaHUL

24 1473 IEEAREIES 0.0055 (%47 ) 0.0055
AT T ATH: HIEATITHT

AT T AT FETEATEN

25 19 2T FHEAT 0.01 (FFAX) 0.01
26 20 2T FHEAT 0.004 (FFa¥) 0.004
27 21 2T HEAT 0.0073 (FFaT ) 0.0073
28 55 2T HEAT 0.0485 (FFa7 ) 0.0485
29 56 2T FHEAT 0.0364 (2747 ) 0.0364
30 8 2T FHEAT 0.0133 (Z%47 ) 0.0133
T T ATH: TEATRIARGT

31 118 IEEARKIES 0.1011 (Z&4Y ) 0.1011
T T AT FaTHeT

32 250 2T FEAT 0.008 (FFa¥) 0.008
AT T ATH: fhereeisr

i &1 A R

33 721 2T FEAT 0.004 (FFaT) 0.004
34 729 2T FEAT 0.0182 (Z%F47 ) 0.0182
35 730 T FHAT 0.0121 (F%7) 0.0121
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36 731 BEL 2T FEAT 0.002 (FFaX) 0.002
Tie T ATH: AfATSHT

37 10 EEL 2T FHEAT 0.006 (FFa¥) 0.006
38 147 BEL 2T FEAT 0.0252 (ZFaT ) 0.0252
39 148 BEL 2T FEAT 0.006 (FIT) 0.006
40 156 EEL 2T FHEAT 0.0364 (2547 ) 0.0364
41 158 EEL 2T FHEAT 0.008 (ZFa¥) 0.008
42 159 IBEL 2T HEAT 0.0243 (ZFaT) 0.0243
43 165 IBEL 2T HEAT 0.0243 (ZFaT ) 0.0243
44 166 EEL 2T FHEAT 0.036 (Fa¥) 0.036
45 173 EEL 2T FHEAT 0.0364 (247 ) 0.0364
46 174 IBEL 2T HEAT 0.004 (Z&4¥) 0.004
47 24 IBEL 2T HEAT 0.0141 (FFAT) 0.0141
48 25 EEL 2T FHEAT 0.0182 (Z%a7 ) 0.0182
e T ATH: THAT

49 1618 IBEL 2T HEAT 0.0101 (FFAT) 0.0101
50 1619 IBEL 2T HEAT 0.006 (FF7¥ ) 0.006
51 1629 EEL 2T FHEAT 0.004 (FFa¥) 0.004
52 1646 EEL 2T FHEAT 0.0243 (2547 ) 0.0243
53 1647 IBEL 2T HEAT 0.0202 (FFaT ) 0.0202
54 1648 IEEL 2T FHHAT 0.0445 (2747 ) 0.0445
55 1673 BEL 2T FEAT 0.0648 (ZF47 ) 0.0648
56 1674 [GEl 2T FEAT 0.0121 (F%F%) 0.0121
57 1678 IEEL 2T FHEAT 0.008 (Fa¥) 0.008
58 1680 IGEl K 0.0202 (F#a7 ) 0.0202
59 1683 [GEl 2T FEAT 0.017 (F%F%) 0.017
60 1684 BEL 2T FEAT 0.017 (%X 0.017
61 1685 IEEL 2T FHEAT 0.03 (FaY) 0.03
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62 1687 2T FEAT 0.0141 (BF47 ) 0.0141
UEKEIEIEECEE]

63 1169 2T FHEAT 0.2064 (247 ) 0.2064
e T ATH: GITET

64 213 [EEARCIE] 0.043 (FAT) 0.043
65 214 IEEAREIES 0.0075 (%47 ) 0.0075
66 215 IEEAREIES 0.0754 (37 ) 0.0754
67 2181 [EEAREIE 0.0129 (Z%F47 ) 0.0129
68 2185 [EEAREIE 0.014 (FFAX) 0.014
69 220 [EEARCIE 0.0075 (Z%47 ) 0.0075
70 221 fareTeefier 0.062 (F%47 ) 0.062
71 227 [EEAREIE 0.03 (FAX) 0.03
72 228 [EEAREIE 0.0025 (ZFIT ) 0.0025
73 241 IEEAREIES 0.079 (F%7) 0.079
74 254 IEEAREIES 0.0456 (27 ) 0.0456
75 2549 [EEAREIK 0.02 (FFa¥) 0.02
76 2550 [EEAREIK 0.0015 (FFaT ) 0.0015
77 2551 IEEAREIES 0.007 (F%4%) 0.007
78 2552 [EEARCIE 0.03 (FAX) 0.03
79 2553 [EEAREIK 0.025 (Z%a¥) 0.025
80 2554 IEEARKIES 0.005 (F=a¥) 0.005
81 2555 [EEARCIE 0.016 (FFAX) 0.016
82 2556 [EEARCIE 0.035 (FAY) 0.035
83 2557 IEEARKIE 0.0025 (Z&47 ) 0.0025
84 2579 IEEARKIE 0.04 (FAX) 0.04
85 2580 IEEIRKIE] 0.0252 (F#47 ) 0.0252
86 2581 [EEARCIE 0.04 (FFAX) 0.04
87 259 IEEARCIES 0.0133 (Z%47 ) 0.0133
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88 260 GREAR) [EEAREIE] 0.0146 (ZF77) 0.0146
89 3248 fasfy fereprerefier 0.0375 (FFa¥ ) 0.0375
90 3249 fasfy fereprerefier 0.0075 (FFa¥ ) 0.0075
91 3267 T [EEIREIE] 0.0055 (3F7¥ ) 0.0055
92 3268 fasf [EEIREIE] 0.01 (FF7¥) 0.01
93 944 [GELl IEEAREIES 0.0125 (F#7) 0.0125

Total 213

[®1.5. NHAI/PIU-Purnea/MDR(Kishanganj-Bahadurganj)/LA/2019/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th June, 2026

S.0. 3151(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of 4L of Kishanganj-Bahadurganj section from Km. 0.000 to Km. 23.649 & interchange at Start Point (Length-1.200
Km) of NH:27 (DLAO Kishanganj) in the district of KISHANGANIJ in the state of BIHAR, hereby declares its

intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DISTRICT LAND ACQUISITION
OFFICER in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or

disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling 4L of Kishanganj -
Bahadurganj section from Km. 0.000 to Km. 23.649 & interchange at Start Point (Length - 1.200 Km) of NH:27

(DLAO Kishanganj) in the district of KISHANGANJ in the state of BIHAR.

State: BIHAR

District: KISHANGANJ

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)
1 3 4 5 6
Taluk: Bahadurganj
Village: Gopalpur
1 1623 Private Developing 0.002 (Hectare ) 0.002
2 1624 Private Developing 0.0161 (Hectare ) 0.0161
3 1625 Private Developing 0.0101 (Hectare ) 0.0101
4 1626 Private Developing 0.001 (Hectare ) 0.001
5 1634 Private Developing 0.004 (Hectare ) 0.004
6 215 Private Developing 0.0363 (Hectare ) 0.0363
7 247 Private Developing 0.0212 (Hectare ) 0.0212
8 254 Private Developing 0.0182 (Hectare ) 0.0182
9 255 Private Developing 0.0052 (Hectare ) 0.0052
10 256 Private Developing 0.0546 (Hectare ) 0.0546
11 257 Private Developing 0.006 (Hectare ) 0.006
12 258 Private Developing 0.0607 (Hectare ) 0.0607
13 264 Private Developing 0.006 (Hectare ) 0.006
14 268 Private Developing 0.0101 (Hectare ) 0.0101
15 305 Private Developing 0.004 (Hectare ) 0.004
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16 308 Private Developing 0.016 (Hectare ) 0.016
17 318 Private Developing 0.0303 (Hectare ) 0.0303
18 319 Private Developing 0.0303 (Hectare ) 0.0303
19 321 Private Developing 0.006 (Hectare ) 0.006
20 322 Private Developing 0.0161 (Hectare ) 0.0161
21 323 Private Developing 0.0202 (Hectare ) 0.0202
22 597 Private Developing 0.0161 (Hectare ) 0.0161
23 624 Private Developing 0.004 (Hectare ) 0.004
Village: Satal Istamrar

24 1473 Private Developing 0.0055 (Hectare ) 0.0055
Taluk: Kochadhaman

Village: Karhaibari

25 19 Private Do Fasla 0.01 (Hectare ) 0.01
26 20 Private Do Fasla 0.004 (Hectare ) 0.004
27 21 Private Do Fasla 0.0073 (Hectare ) 0.0073
28 55 Private Do Fasla 0.0485 (Hectare ) 0.0485
29 56 Private Do Fasla 0.0364 (Hectare ) 0.0364
30 8 Private Do Fasla 0.0133 (Hectare ) 0.0133
Village: Bastakolha

31 118 Private Developing 0.1011 (Hectare ) 0.1011
Village: Satbhita

32 250 Private Do Fasla 0.008 (Hectare ) 0.008
Taluk: Kishanganj

Village: Simalbari

33 721 Private Do Fasla 0.004 (Hectare ) 0.004
34 729 Private Do Fasla 0.0182 (Hectare ) 0.0182
35 730 Private Do Fasla 0.0121 (Hectare ) 0.0121
36 731 Private Do Fasla 0.002 (Hectare ) 0.002
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Village: Bheriadangi

37 10 Private Do Fasla 0.006 (Hectare ) 0.006
38 147 Private Do Fasla 0.0252 (Hectare ) 0.0252
39 148 Private Do Fasla 0.006 (Hectare ) 0.006
40 156 Private Do Fasla 0.0364 (Hectare ) 0.0364
41 158 Private Do Fasla 0.008 (Hectare ) 0.008
42 159 Private Do Fasla 0.0243 (Hectare ) 0.0243
43 165 Private Do Fasla 0.0243 (Hectare ) 0.0243
44 166 Private Do Fasla 0.036 (Hectare ) 0.036
45 173 Private Do Fasla 0.0364 (Hectare ) 0.0364
46 174 Private Do Fasla 0.004 (Hectare ) 0.004
47 24 Private Do Fasla 0.0141 (Hectare ) 0.0141
48 25 Private Do Fasla 0.0182 (Hectare ) 0.0182
Village: Chakla

49 1618 Private Do Fasla 0.0101 (Hectare ) 0.0101
50 1619 Private Do Fasla 0.006 (Hectare ) 0.006
51 1629 Private Do Fasla 0.004 (Hectare ) 0.004
52 1646 Private Do Fasla 0.0243 (Hectare ) 0.0243
53 1647 Private Do Fasla 0.0202 (Hectare ) 0.0202
54 1648 Private Do Fasla 0.0445 (Hectare ) 0.0445
55 1673 Private Do Fasla 0.0648 (Hectare ) 0.0648
56 1674 Private Do Fasla 0.0121 (Hectare ) 0.0121
57 1678 Private Do Fasla 0.008 (Hectare ) 0.008
58 1680 Private Do Fasla 0.0202 (Hectare ) 0.0202
59 1683 Private Do Fasla 0.017 (Hectare ) 0.017
60 1684 Private Do Fasla 0.017 (Hectare ) 0.017
61 1685 Private Do Fasla 0.03 (Hectare ) 0.03
62 1687 Private Do Fasla 0.0141 (Hectare ) 0.0141
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Village: Belwa

63 1169 Private Do Fasla 0.2064 (Hectare ) 0.2064
Village: Khagra

64 213 Private Developing 0.043 (Hectare ) 0.043
65 214 Private Developing 0.0075 (Hectare ) 0.0075
66 215 Private Developing 0.0754 (Hectare ) 0.0754
67 2181 Private Developing 0.0129 (Hectare ) 0.0129
68 2185 Private Developing 0.014 (Hectare ) 0.014
69 220 Private Developing 0.0075 (Hectare ) 0.0075
70 221 Private Developing 0.062 (Hectare ) 0.062
71 227 Private Developing 0.03 (Hectare ) 0.03
72 228 Private Developing 0.0025 (Hectare ) 0.0025
73 241 Private Developing 0.079 (Hectare ) 0.079
74 254 Private Developing 0.0456 (Hectare ) 0.0456
75 2549 Private Developing 0.02 (Hectare ) 0.02
76 2550 Private Developing 0.0015 (Hectare ) 0.0015
77 2551 Private Developing 0.007 (Hectare ) 0.007
78 2552 Private Developing 0.03 (Hectare ) 0.03
79 2553 Private Developing 0.025 (Hectare ) 0.025
80 2554 Private Developing 0.005 (Hectare ) 0.005
81 2555 Private Developing 0.016 (Hectare ) 0.016
82 2556 Private Developing 0.035 (Hectare ) 0.035
83 2557 Private Developing 0.0025 (Hectare ) 0.0025
84 2579 Private Developing 0.04 (Hectare ) 0.04
&5 2580 Private Developing 0.0252 (Hectare ) 0.0252
86 2581 Private Developing 0.04 (Hectare ) 0.04
87 259 Private Developing 0.0133 (Hectare ) 0.0133
88 260 Government Developing 0.0146 (Hectare ) 0.0146
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89 3248 Private Developing 0.0375 (Hectare ) 0.0375
90 3249 Private Developing 0.0075 (Hectare ) 0.0075
91 3267 Government Developing 0.0055 (Hectare ) 0.0055
92 3268 Private Developing 0.01 (Hectare ) 0.01
93 944 Private Developing 0.0125 (Hectare ) 0.0125

Total 2.13

[F. No. NHAI/PIU-Purnea/MDR(Kishanganj-Bahadurganj)/LA/2019/3A]

SHAIKH AMINKHAN, Director
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